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FPIs in Madhya Pradesh

3143, SHRI AJAY PRATAP SINGH: Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) the details of Food Processing Industries (FPIs) functioning in Madhya

Pradesh and the number of employees working therein, district-wise;

(b) the details of number of FPIs which have received technical assistance from
the Central Government during the last three years and the curent financial year,

district-wise; and

{c) whether Government proposes to increase the number of FPIs in Madhya

Pradesh, if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI RAMESWAR TELI): (a) As per the latest Annual Survey of
Industries, 2016-17 estimates, the number of food processing units/factories operational

in Madhya Pradesh are 818 employing 58,317 number of persons.

{(b) and {(c¢) The Ministry of Food Processing Industries (MoFPI) does not provide
any technical assistance to any food processing industries in the country including
in the State of Madhya Pradesh. It only provides financial assistance in the form of
giants-in-aid under the schemes of Pradhan Mnatri Kisan Sampada Yojana (PMKSY)
for setting up of various food processing industries in the country including in the
State of Madhya Pradesh. The schemes of PMKSY are demand-driven and financial
assistance 1s provided to eligible applicants as per the guidelines of the schemes and

against the Expression of Interests (Hol) issued by MoFPI from time.
Assistance for training of representatives and workers of PRIs

F3144. SHRIMATT KANTA KARDAM: Will the Minister of PANCHAYATT RAT
be pleased to state:

{a) whether the Central Government provides assistance to State Governments

for the training of elected representatives and workers of Panchayati Raj Institutions

(PRIs),

TOriginal notice of the question was received in Hindi.
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(b) if so, the State-wise details of financial assistance provided along with the

benefits and number of representatives trained during the last five vears;

(c) the State-wise details of training institutions operating for the said purpose

in the country, particularly in Uttar Pradesh;

(d) whether Government has made any study to gauge the impact of such

programmes on the working of elected representatives n PRIs; and
(e) if so, the details thereof?

THE MINISTER OF PANCHAYATT RAT (SHRI NARENDRA SINGH TOMAR):
(a) and (b) Under the restructured Centrally Sponsored Scheme of Rashtriya Gram
Swara] Abhiyan (RGSA) being implemented from 2018-19, the Ministry has been
providing financial support to States/Union Territories (UTs) for various activities
relating to strengthening of Panchayats including Capacity Building and Training
(CB&T) of Elected Representatives (ERs), Panchayat Functionaries (PFs) and other
stakeholders of Panchayats. Prior to RGSA, the Ministry, under the erstwhile schemes
of Rajiv Gandhi Panchayat Sashaktikaran Abhivan (RGPSA) implemented during
2012-13 to 2015-16 and Capacity Building- Panchayat Sashaktikaran Abhiyan (CB-PSA)
implemented during 2016-17 and 2017-18 had inter-alia provided funds for CB&T of
ERs, PFs and other stakeholders of Panchayats. State/UTs-wise details of funds
released including that for CB&T and ERs, PFs and other stakeholders trained
during the last five years under these schemes are given in the Statement-I and

Statement-1I respectively.

(¢) The scheme provides flexibility to States/UTs for conduct of trainings
for ERs, PFs and other stakeholders through State designated Institutions,
viz. State Institutes of Rural Development (SIRDs)/Panchayati Raj Training
Institutions (PRTIs) etc and other training institutions operating below State level
viz. Hxtension Training Centers (ETCs), District Panchayat Resource Centres
(DPRCs), Regional Institutes of Rural Development (RIRDs) and District Institutes
of Rural Development (DIRDs) etc., as decided by respective State/UT. Besides,
the ERs, PFs and other stakeholders of Panchayats also get training from other
training Institutions/Centers of other line departments in respective areas. In Uttar

Pradesh, the training institutions operating for training of ERs, PFs and other
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stakeholders of Panchayats are SIRD, PRIT at State Level and DPRCs, RIRDs &
DIRDs at District level.

{d) and (&) The Ministry has sanctioned a study to M/s Centre for Development
Communication and Studies (CDECS), Jaipur, Rajasthan during 2018-19 for Impact
Assessment of Training of PRIs in 18 States namely Andhra Pradesh, Arunachal
Pradesh, Assam, Goa, Gujarat, Haryana, Himachal Pradesh, Tharkhand, Karnataka,
Kerala, Madhya Pradesh, Maharashtra, Odisha, Rajasthan, Sikkim, Uttarakhand, Uttar
Pradesh and West Bengal. The key objectives of the study are as under:—

(i) Identifying the outreach of training programmes conducted for all
stakeholders of Panchayati Raj System with particular stress on elected
representatives amongst SC and ST categories, Elected Women

Representatives and also those from other marginalised sections.

(i) Assessment of quality training provided to such stakeholders, identifying
the methods and procedure adopted for need based, thematic and sectors

convergent training.

(m) Impact of the suggestions, recommendations and strategies as contained in
National Capability Building Framework, 2014 on variocus aspects of Capacity
Building,

(v) Tdentification of the need based modes of training adopted for respective

sectors/categories of stakeholders and extent of success achieved.

{(v) Performance of Panchayati Raj Departments of States and other concerned
authority putting in place the Institutional structure and process sanctioned
by Government for CB&T, their maintenance/upkeep and up gradation for

optimum results.

(v1) Assessing the quality of Plans for providing training in mandatory,
specialized, thematic, devolve sectors related areas and establishing

appropriate network.

(vi1) Assessing the knowledge levels and capacities of trained elected
representatives and other stakeholders to perform their official roles

effectively and efficiently.
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Statement-1
Details of funds released to States/UTs under RGPSA/CB-PSA/
RGSA during last five years
(" in crore)

Sl States/UTs 2014-15 2015-16 201617 201718 2018-19
No.
1 2 3 4 5 6 7
1. Andhra Pradesh 24.19 12.5 91.61 8135 6769
2. Andaman and 0 0 017 6.75 0

Nicobar Islands
3. Arunachal 772 0 0.59 359 3319

Pradesh
4. Assam 26.04 17.08 4908 2759 3921
5. Bihar 63.67 4] 4] 4] 425
6. Chhattisgarh 11.39 14.64 4262 3321 7.24
7. Dadra and Nagar 1.08 0 0 0 0

Haveli
8. Daman and Diu 15 0 0 0 0
9. Goa 4] 1.06 138 021 0
10. Gujarat 1.06 0 3338 0 0
11. Haryana 18.78 0 1137 10.55 6.9
12. Himachal Pradesh 1526 248 14 0 1726
13. Jammu and 858 0 0 0 2506

Kashmir
14. Jharkhand 162 949 209 4716 449
15. Karnataka 46.8 3271 15.08 4108 0
16. Kerala 1449 0 8.55 2336 7.68
17. Lakshadweep 0 1.65 0 0 0
18. Madhya Pradesh 3746 108 5545 3025 62.79
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1 2 3 4 5 6 7
19 Maharashtra 3475 45 21.17 4453 11.54
2 Manipur 542 54 982 652 925
21. Meghalaya 0 0 0 0 444
22, Mizoram 25 0 92 10.1 99
23. Nagaland 0 0 0 0 789
24. Odisha 3292 0 25.06 329 0
25. Punjab 0 269 11 826 29,68
26. Rajasthan 1155 448 2227 1372 2557
27 Sikkam 6.84 126 233 535 5.08
28 Tamil Nadu 2016 8.96 2732 3683 576
29. Telangana 2094 1313 43.38 16.84 0
30. Tripura 236 1.35 83 121 277
31, Uttar Pradesh 0 11 3987 84.07 5714
32, Uttarakhand 13.04 309 1321 732 33.05
33, West Bengal 270 991 2186 4844 54.94

Totar 481.41 16818 58637 621.69 5847

Statement-11

Total number of FERs, PFs and other stakeholders of Panchavats
trained across States/UTs under RGPS4/CB-PSA/RGSA

(" in crore)
31, State/UTs 2014-15 2015-16 2016-17 2017-18 2018-19
No.
1 2 3 4 5 6 7
1 Andaman and 0 0 135 0 H

Nicobar Islands

2. Andhra Pradesh 43684 195566 174240 10836359 376451
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1 2 3 4 5 6 7
3. Arunachal 5147 1472 7701 0 *
Pradesh
4. Assam 53168 64420 402029 152525 322528
5. Bihar 4] 62568 251906 0 0
6. Chhattisgarh 28910 157699 191713 201257 200025
7. Goa 4] 45 176 4329 1704
8. Gujarat 0 1730 321206 71078 543004
9. Haryana 39802 3329 52878 G856 35203
10. Himachal Pradesh 0 75437 0 0 7303
11. Jammu and 42079 100 M 0 102540
Kashmir
12. Jharkhand 0 26938 86499 134904 7000
13. Karnataka 0 83059 218760 252204 301375
14. Kerala 732 15500 25900 39416 100057
15. Madhya Pradesh 314553 60626 236999 301155 260356
16. Maharashtra 69152 1089 652145 1204606 80703
17. Manipur 2155 5963 10033 25758 %
18. Meghalaya 0 0 0 0 0
19, Mizoram 1290 0 4957 2068 M
20, Nagaland 0 0 0 0 8253
21. Odisha 17479 23882 105494 41795 16329
22. Puducherry 0 0 0 0 0
23. Punjab 0 80316 70971 32500 5919
24. Rajasthan 72987 7164 146524 37007 122077
25, Sikkim 1366 3135 6049 4857 15166
26. Tamil Nadu 4] 17143 481 324873 *
27. Telangana 8508 1738 123045 378930 169078
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1 2 3 4 5 6 7
28. Tripura 10394 27004 23374 20344 15910
29, Uttar Pradesh 0 370663 614 208895 268968
30. Uttarakhand 531 38526 1562 30789 *
31. West Bengal 139452 132453 322114 473063 412064
32 Dadra and Nagar 0 0 0 0 0

Haveli
33. Daman and Diu 0 0 0 0 0
TotaL 930589 1457656 3437500 5370068 3526641

*nformation not provided by State/UT.

Extending train services in Kerala
3145 SHRI K.J. ALPHONS: Will the Minister of RAILWAY S be pleased to state:

(@) by when Hamsafar Express operating between Bangalore and Kochuveli

would be made a daily train; and

(b} whether Railways would take steps to extend Bangalore-Coimbatore Uday

Express to Emakulam?

THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) At present, there is
no proposal to increase the frequency of 16319/16320 Kochuveli-Krishnarajapuram

Humsafar Express from bi-weekly to daily.

(b)  Extension of 22665/22666 Coimbatore Jn.- KSR Bengaluru Uday Express upto
Emakulam 1s not operationally feasible, at present. However, extension of tran services
1s an on-going process on Indian Railways, subject to operational feasibility, traffic

justification, availability of resources, etc.
Insurance scheme for railway passengers

3146. SHRI PRABHAKAR REDDY VEMIREDDY: Will the Minister of RATLWAYS
be pleased to state:

{a) when was the optional travel insurance scheme for railway passengers

introduced,



